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(b) Based on the reports of the Central 
Teams and recommendations of the High 
Level Committee on Relief, Central assis-
tance’ was sanctioned* to Karnataka for 
drought relief work during the last three 
years as indicated below :— a  ‘

f

Year l (Rs. in crores)
Amount sanctioned

1984-85 Rs 32.73

1985-86 62.46

1986-87 50.00

Self Financing Schemes 
t

6 9 7 . SHRI SYED SHAHABUDDIN ; 
Will the Minister of URBAN DEVELOP-
MENT be pleased to state :

(a) tbe present status of implementation 
and allotment of housing units under the 
Self-Financing Schemes by the DDA;

(b) the number of units of each category
under each Scheme advertised, constructed 
and allotted; * '

(c) the categories for which reservations 
were made under each Scheme, and the 
extent of reservation utilised; and

(d) the particulars of beneficiaries of 
reservation for M. Ps and Ex-MPs under 
Self-Financing Schemes ?

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
(SHRI DALBIR SINGH) : (a) Position of 
registration, allocation and balance of 
registrants schemewise is indicated in the 
enclosed statement I below.

(b) Tbe requisite information 
in statement II below.

is given

SFS No. Category
* Extent of 

reservation
Remarks .

I , II & 
III

(i) SC/ST . 25% If the requisite number of 
applications are npt recei-
ved from the reserved 
categories the fiats will be 
offered to the persons 
registered in non-reserved 
category.

(ii) Ex-Bervicemen

(iii) Physically 
handicapped

(iv) Widows of 
defence perso-
nnel killed in 
action.

l%

l%

Reservations availed are 
given in statem ent-III 
below.

IV & V U SC/ST . # ‘ 25%
(ii) MPs 3%

(iii) Persons who won 2%
national recognition • 
in the field of sports,
Arts anP Music. '

(iv) Physically handi- l  % 
capped.

i

(d) The requisite information is given in statement-IV below.
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Stattm tBt show lag the names o f Member o f  Parliaments who have allocatedlalbted 
. flats aider SFS. «
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S. Ho. Date of Draw Name of M. Ps

\ •

Allocation Remarks 
Cat. Locality

T
1 2 3 4 ■ * 5

1. 1981 Sh. Jagjit Singh Anand II Munirka

2. 1980 Sh. Mohd. Yunus Salem III Munir ka

Jk,
3. 1983 Sb. Satisb Aggarwal III East of Kailaib (MS)

4. Dec.*83 Shri Mallikarjundu II Vaaant Vibar

5. June’84 Sh. Assarul Haque II Sukdev Vibar

6. Dec. 83 Sh. Harish Ku Gangwar . I l l Alaknanda ‘D’

7. Dec. 83 Sh. Dhram Ctand Jain III East of Kailash (MS)
(Canceld
refund)

8. — do— Mrs. Kanakamma III Shalimar Bagh cenelled
refund)

9. — do— Sb. Ratanlal Kishori Lai III
I

Vasant Vihar

10. — do— Sb. Kishan cband Pandey III Sarita Vibar

11. 1—do— Sh. R. L. P. Verma 111 East of Kailatn (MS)

12. — do— Sh. Syed Shahbuddin III Sarita Vihar (cancelled)

13. Dec. 83 Sh. M. S. Ramachandran III Vasant Kunj

14. — do— Sb. Chingwa j  Kanyuk .I I I Vasant Kunj

15, — do— Sh. K.B.S. Balaiuba Rao H I Vasant Kunj

l l  6. —do— Sh. Bassi Ramachandra 
Rao

i n Sarita Vihar (cancelled)

17. — do— Sb. Aran Kumar Nehro h i Kalkaji ~ CC

18, June 84 Smt. Margrct Alva i n Motia Kba» (MS)
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1 2 3 . 4 3

19. — do— Sh. P ratap  Bhanu Sharma III Vasant Kunj

20. — do— Sh. Hari Singh Nalwa III Alaknanda

21. — do— Sb. Chandra Sekbar Singh III Vasant Kunj

22. — no — Shi Daya Ram Sbakya III Vasant Kunj *

23. — do— Smt. Manoranjan Kaur II Vasant Kunj

24. — do— Sh. Rajender Prasad II Vasant Kunj

25. — do— Sh. J. K. Jain h
11 Vasant Kanj

26. —do-— Sh. Deen Bandhn Verma II Vasant Kun)

27. — do— Sh. Manoranjan Bhakta II Vasant Kunj

' 28. — do— Sb Tayyab Hussain II Vasant Kunj (cancelled)

29. — do— Sh. G. C. Bhattacharya II Vasant Kunj

30. 6.12.86 Sh. Charanji Lai. Sharma II Rajouri Garden

31. — do— Sh. Jayanti Patnaik II Rajouri Gardeu

32. — do— Sh Lai Sawia II Rajouri Garden

[Translation]

Development Charges by Gronp 
Housing Societies

698. SHRI SARFARAZ AHMAD : 
SHRI VILAS MUTT EM WAR :

the Minister of URBAN DEVE-
LOPMENT be pleased to state :

(a) the number of housing societies in 
IJeltai which have deposited development 
charges with DDA but have not so far been 
provided electricity, water, sewerage and 
read facilities; and

(b) the reasons for not providing «the 
facilities; and

(c) the time by which these facilities 
would be provided 7 #

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
(SHRI DALBIR S IN G H ): (a) to (c). T t» 
information is being collected and will be 
laid on the Table of tbe House.

[English]

Identification of Drought Prone Areas

699- SHRI V. KRISHNA RAO : font 
the Minister of AGRICULTURE bo 

pleased'to- state :

(a) whether Union Government have 
identified the drought prone areas in tbe 
country ;




